GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF FINANCIAL SERVICES
LOK SABHA
UNSTARRED QUESTION No. 2847
TO BE ANSWERED ON 2" DECEMBER, 2016 (FRIDAY)/AGRAYAYANA 11, 1938
(SAKA)
PMJDY Deposits

2847. SHRI SHER SINGH GHUBAYA: DR. RAVINDRA KUMAR RAY:

DR. HEENA VIJAYKUMAR GAVIT: SHRI MUKESH RAJPUT:

DR. J. JAYAVARDHAN: SHRI SATAV RAJEEV:

SHRIMATI SUPRIYA SULE: SHRI MOHITE PATIL VIJAYSINH SHANKARRAO:
SHRI DHANANJAY MAHADIK: KUNWAR BHARATENDRA:

Will the Minister of FINANCE be pleased to state:

(a) whether the Government proposes to increase the deposits limit in the savings
account opened under the Pradhan Mantri Jan Dhan Yojana (PMJDY) and if so, the
details thereof;

(b) whether there is surge in deposits in some of the Jan Dhan accounts after the
demonetisation of currency notes was announced, if so, the details thereof;

(c) whether the Government is monitoring such accounts to detect any irregularities in
such deposits, if so, the details thereof; and

(d) the steps taken by the Government to prevent misuse of Jan Dhan accounts?

Answer
The Minister of State in the Ministry of Finance
(SHRI SANTOSH KUMAR GANGWAR)

(a) There are limits on deposits on “Small Account” under Pradhan Mantri Jan Dhan
Yojana (PMJDY). Government is not proposing to increase this limit.

(b) The total deposit in PMJDY account has increased from Rs.45636.60 crore as on
09.11.2016 to Rs.72834.72 crore as on 23.11.2016.

(c) and (d) Government is continuously monitoring PMJDY accounts -and have taken

necessary steps to avoid misuse of PMJDY accounts.

As per RBI Circular dated 29.11.2016 regarding “Account under PMJDY — Precautions’

following guidelines have been issued:

i.  Fully KYC compliant account holders may be allowed to withdraw Rs.10,000/- from
their account, in a month. The branch managers may allow further withdrawals
beyond Rs.10,000 within the current applicable limits only after ascertaining the
genuineness of such withdrawals and duly documenting the same on bank’s record.

ii. Limited or Non KYC compliant account holders may be allowed to withdraw
Rs.5,000 per month from the amount deposited through Specified Bank Notes
(SBNs) after November 09, 2016 within the overall ceiling of Rs.10,000. \\
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